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/ BEF ,
ORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 135/2024
&

ORIGINAL APPLICATION NO. 267/2024

IN THE MATTER OF:

KHUSBU SINGH APPLICA
NT

VERSUS
STATE OF U.P. & ORS, ... RESPONDENT(s)

AFFIDAVIT OF DISTRICT MAGISTRATE BHADOHI IN
COMPLIANCE OF ORDER DATED 18.07.2025 PASSED BY
THIS HON’BLE TRIBUNAL

I, Shailesh Kumar aged 37 vyears, presently posted as

District Magistrate Bhadohi, Uttar Pradesh do hereby solemnly
affirm and state on oath as under:

1.That I am above-mentioned officer of the answering
respondent and is competent to file the present affidavit. The

[00‘7 deponent is well conversant with the facts and circumstances
of the instant case and is competent to swear this affidavit.
[} 25
. ~._j'hat the Deponent has read and understood the contents of

“the present affidavit. The averments made in the Original
)'.;?;"'f‘/ﬁpplication, which are not specifically admitted hereunder,

must be considered to have been denied by the Deponent.

3. That the deponent is posted as District Magistrate, Bhadohi,

since 24.04.2025.



I

975

4. That the contents of the present affidavit have been drafted
by my counsel on my instructions and the contents of the

same are true to my knowledge and nothing material has

been concealed therefrom.

5. That this Hon'ble Tribunal, vide order dated 18.07.2025, was
pleased to issue the following directions:
g T e Vide order dated 21.03.2025 this Tribunal
observed that the personal appearance of the
concerned District Mining Officers and concerned DFOs
who were posted at the relevant time who had
signed/authorized the signing of NOCs will be
necessary and for this purpose particulars of the
officers who were posted as District Mining Officers
and DFOs at the relevant time/at the time of grant of
NOC were ordered to be furnished to this Tribunal so
that orders for their personal appearance before this
Tribunal could be passed. 3. Learned Counsel for the
State of Uttar Pradesh undertakes to file the requisite
particulars by way of affidavit within one

n

MONtR..cooevisensans

ble Tribunal by the Undersigned wherein requisite details

. ;arlier, a report dated 11.07.2025 was submitted to this

of all the District Mining Officers who were posted at the
relevant time when the NOC's were issued for mining

?F

operations was submitted.
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8. That it is submitted, after verifying the records available in

the office of the deponent, it has been revealed that No
Objection Certificate for Three vacant sand mining areas in

District Bhadohi were issued by the then Divisional Forest

Officer Mr D.K. SHRIVASTAV, Bhadohi Forest Division, on
18.11.2017 .

9. That the requisite details of the Divisional Forest Officer
District Bhadohi and District Mining Officers who were posted
in District Bhadohi between year 2017-2024 when the mining
leases were granted is given below in tabular chart-

s

No

Name of

Divisional
Forest Officer

Period of

Posting in
District

Bhadohi

Details
of
Concer
ned

Area

Detail
s of
NOC

Current

Posting

1)

Mr D. K.
SHRIVASTAV
(Retirement)

05.08.2017-
31.03.2018

2)

Mr Rakesh
Chaudhari

(Retirement)

31.03.2018-
05.06.2018

3)

Mr R.S.
Vajpei

(Retirement)

05.06.2018-
31.12.2018

Mr P.C. Singh
(Retirement)

31.12.2018-
30.04.2019

Mr A.P.
Pathak

(Retirement)

30.04.2019-
02.08.2019

Mr Alok
Saxena

(Retirement)

02.08.2019-
17.11.2019




7)

—-

Mr  Rakesh
Chaudhari
(Retirement)

1917 19-
29.11.2019

8)

Mr Alok
Saxena
(Retirement)

29.11.2019-
28.06.2021

9)

Mr
Kumar Arya

Neeraj

29.06.2021-
02.07.2025

District
Jhansi

Sr
No

Name of
District

Mining Officer

Period of

Posting in
District

Bhadohi

Detail
s of
Conce
rned
Area

Detail
s of
NOC

Current
Posting

1)

Late Mr.
Arvind

Kumar Yadav
(expired on

13.05.2024)

28.08.2017 -
26.02.2020

2)

Mr Arvind

Kumar

27.02.2020 -
05.07.2022

Directorate

Lucknow

3)

Mr Paras Nath
Yadav

06.07.2022-
06.07.2023

District
Gazipur

4)

Late Arvind
Kumar Yadav
(expired on

13.05.2024)

07.07.2023 -
13.05.2024

10;

Th

at the joining orders of the above-mentioned District

Mining Officers are enclosed herewith and marked as

Annexure R-

1(Colly) to this affidavit.

%
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t of justice the present affidavit may

1 s 12 That in the interes
be taken on record by this Hon'ble Tribunal.

DEPONENT

VERIFICATION

that the contents of the

Verified at...nss | R
o the best of my

of this affidavit are true and correct t

paras 1 to
thing material has been

knowledge. No part of it is false and no

concealed therefrom.

DEPONENT




979 04217

fm 4 "“;‘;1','.[4.»'—‘1 Tr}

e

AT R
iy

Dvie sprm e et Pdegan dovo @y waE SEETR R
Trem ande v waoe(1) /4 asolave BY®o) fRare 24082017 B
el VIATEM @ge oo @ Az ey B R Bar 2

S mtEa ade B smwes ¥ uefl ara RetE 28082017 #
SeRem R @ e uen we) Ry sy AvTAT AT AAYAA W THs
u\‘ﬁﬁ TR IE PR

TUW B WY g B o) ¥y yer v F1 FE |

b



980

a1 §
i e weiey
SIS 9ETEY |

RISy |

BRI WX TG R B FRwE, T 1@ afied
o SR wew Wi W wEe @ U9 | 3400/ 0dlovmo
fei® 20022020 ERT SFYE 4 @ WA WA BT @ WEET 3G
JUEERR B i e g FRERm frar war 2 v u W
3397 / 30WOUH0 R 20022020 TS MR TR WHUE ASNE
T A R TAR UeT @m Al we B oY g @
T WET P B PR e og FRERE fear w8 waw
AT & IS F SeEwEr) ool foAie 27.022020 P qEEd F
PEIR U HA B SuReT 2|

I S S & Fraes & 6 slievasd) & srdwR T

P DY AFART UG FA DT GAT BN |
(Wﬁﬂ@ﬁ\w

wEo YA==D /
AT R In




981

Rrenfrerg;,
TR |

AR,

RUAT AR I awer R 6 FRws, o vd @fed fiemeag somo
NS WE, T @ enian B ouw TeIT—-899 / $0-460 /2022 f&iE  29.06.
2022(BRAWIY W) gRT e B wEug WQE $ @ e e et @
WA v T A ¥ Saw Ry @ e ¥ ool e 06.07.2022 B
I JOA W IR YR R T B
I ARET W SR ¥ b SrEER T8 B B SGAN TG B BT

T BN |
AL,
C@\ﬂ“’w
(qre =T A1Eq)
W! HRIE! | E
L




o - ' 1

982

vy
e |

HRIgy,

WWng%ﬁgﬁ,W@@ﬁwﬁW@m

TS WaE, e @ PRITC & U WRe—1072 / S0-460 /202223 A 30.06.2023

(R o) T e B s vl @ @ g ae ot @

WA ¥Y TR T/ i ¥ S R e ) oa ande S Sguee ¥ o
feT® 06.07.2022 & wale ¥ s dvrer o wRd o¥ W@ B

| T TR A SR & B wRR TE o A A Sa e @

B |
AR,
WN}
TR W)
= e
TR |
w 0 A/
H(\ -\I yare P
\ :g ] &
—~

AT

-u('
Py
)




3

3T W frewT
GOVERNMENT OF UTTAR PRADRAH Fgmﬁ
- e o eerener v y
ARTMEN'D or MEIIII(:M, AND IIRALTH
Um Yoy oy
GRAMA PANCIAYAT DANRN

L
\ Dlir\',lll?lﬁcmu'llr:c;\'rs
@ Ty TR SR |
(ISSUED UNDE 1990 2 /0wt g IRE fraa, 2002 ® Prow gsn ® swda ard ey )
R SECTION 1211
DEATHS RULES 2002,) 17 OF THR REGISTRATION OF BIRTHS & DEATHS ACT, 1069 AND RULE 6/13 OF THE UTTAR PRADESH REGISTRATION OF BIRTHS

T wia fem I @ PR yen : : '
® ez R shafg ¢ T % A wfRw } &t okt @ s o dergw o aedie dog Rea Ry TRa e w9 3 TR0
EEC‘:‘E %R‘Elg\‘ THAT THE FOLLOWING INFORMATION HAS BEEN TAKEN FROM THE ORIGINAL RECORD OF DEATH WHICH IS THE REGISTER POR GRAJ
i AHEN OF TAHSIL/RLOCK SAINPUR OF NISTRICT GHAZIPUR OF STATE/UNION TERRITORY UTTAR PRANESH, INDIA.
I[AE WA § NAME OF DECEASED : ARVIND KUMAR YADAY o fRf 1 SEX: G¥% / MALE
IR AT 7/ ANDRAAR NO.: ’
JODDNKB76 )
1 T / DATE OF DEATH: . T ¥4 | PLACE OF DEATH:
E‘nm N ‘Fsmm KAKRAH] , SAIDPUR, RAMPUR KAKARH], SAIDPUR, GHAZIPUR,
THIRTEENTH-MAY-TWO THOUSAND TWENTY FOUR UTTAR PRADESH, 233304.
ufy / vat 1 7R / NAME OF HUSBAND / WIFE:
3@% §1 T | AGE OF DECEASED: PRATIMA YADAV
42 YEARS
" ameW F9C / HUSBAND/WIFE AADHAAR NO. :
XOOD00OOCL595
HTAT BT 8 / NAME OF MOTHER: SL&:;:U" ‘;1; v! NAME OF FATHER :

IR A9 / MOTHER'S AADHAAR NO. :

HW A7 / FATHER'S AADHAAR NO. :

| 3}?‘11’-’ FHY F{d® W TAT [ADDRESS OF THE DEGEASED AT THE TIME OF DEATH:  ¥#d% &I Fyrd TaT / PERMANENT ADDRESS OF DECEASED :

| RAMPUR KAKRAH] RAMPUR KAKRAHI,

5 mwgg DAHEN, SAIDPUR, GHAZIPUR, aﬂﬂu}mnagseg.gﬁtum GHAZIPUR,
UTTAR PRADESH- 233304 .
GdTRTO WEAT ) REGISTRATION NO: vt e J DATE OF REGISTRATION:
D-2024: 9-47951-000004 30-05-2024

fecolT ¢ REMARKS (IF ANY):

| \‘!Alklx."ﬂ’
S0 & & fafd 1 DATE OF 1SSUE: I w qren Wit / W
12406-2024 ; - — —_—

bl
REGISTRAR (BIRTH &qb—(ga"rm
GRAMA PANCHAVAT DAHEN
T T CFF

UPDATED ON :
2024-06-11 12:15:55

THE GOVT. OF INDIA VIDE CIRU L1 4¥ NG 117 2014-VSICRS) DATED 27U 1-JU1a HAS
WPROVED THIS CERTIFICATE AS A\ 311D { [+ AL DUUCMENT FOR ALL UFFI1 AL PURFOSES

U I O R W Oder g w1t 2 ) NSURE REGISTRATION OF EVERY RIRTI AN OF v i 1L .- J '

A O i 1 1

"5 dn A WO MPUTER GENBRATED GERTIFICATE WHICH CONTAINS FACSIMILE SIGNATURE OF THE ISSUING .\UTHL‘II%% "‘--‘% "
c_-j (4
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